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{b) the total amount of loan given to
the Monopoly Industrialists by the Life In-
surance Corporation during the above
period ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) and (b). A total amount o
Rs. 194 lakhs was disbursed as loans by
the Life Insurance Corporation to the indust-
rial concerns in 1971 and of this Rs. 144
lakhs was disbursed to the Companies belong-
ing to the monopoly groups.

Steps to attain Self-Sufficiency in
Conventional and Sophisticated
Weapons

613. SHRI 8. M. BANERJEE : Will
the Minister of DEFENCE be pleased to
state

(a) what further steps have been taken
to attain self-sufficiency in the matter of con-
ventional and sophisticated weapons; and

(b) whether the full capacity of the
Ordnance Factories is being utilised ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Efforts for the
attainment of self-sufficiency in conventional
and sophisticated weapons form part of a
continuous process of evolution and pro-
gress in this direction is receiving constant
attention of the Government. It will not be
in the public interest to disclose details.

(b) The capacity of the old ordnance
factories is, by and large, being utilised to
the fullest extent possible, consistent with
the requirements of the Services. With regard
to the new factories; utilisation of full capa-
city could be possibie only after the complete
commissioning of the plant and machinery.

Regularisation of Accommodation
for Defence Employees in
Kenpar

614, SHRI S. M. BANERJEE : will
the Minister of DEFENCE be pleased to
State :

(8) whether a final decision has since
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been taken regarding the regularisation of
occupancy of Defence employees in Kanput
staying in vorious labour colonies constructed
under the Industrial Housing Scheme; and

(b) whether State Government has
approached the Centre for a change in the
rules in this regard and if so, the reaction of
Government thereto ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Government is
seized of the whole case and it is expected
that a decision would soon be taken,

(b) In July 1969 the Statc Government
suggested enlargement of the scope of the
scheme so as to cover the Defence employees.
The proposal however has not heen agreed
to till now by the Minister of Works and
Housing.

Facilities for Canteen Employees
attached to Defence
Installations

615. SHR1 S. M. BANFRIEE : Will
the Minister of DEFENCE be pieased to
state :

(a) whether the Industrial Council at its
meeting held at Aruvankadu in 1971 took a
decision to give certain facilities to the
Canteen employees attached to the various
Defence installations, including Ordnance
Factories: and

(b) if so, whether it has since been
implemented ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) In the Industrial
Council Meeting held at Aruvankadu in
September 1971 the view taken was that the
Canteen employees of the Ordnance Factories
should be given the same wages as admissible
to workers of corresponding categories in
these Factories including D. A. etc. in addi-
tion to statutory obligation liké Provident
Fund, uniform (where provided).
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(b) The matter is still under considera-
tion of the Government.

Withdrawal of Extra Levies on Postal
Articles and Newspapers

616. SHRI NIHAR LASKAR : Will
the Minister of FINANCE be pleased to
state :

(a) whether Government were consider-
ing withdrawal of five-paisa extra postage
charge and the two-paisa levy on newspapers
and periodicals; and

(b) if so, when the decision is likely to
be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K.R.
GANESH) ; (a) and (b). On present indica-
tions, the levies are expected to continue for
1972-73 Financial Yeor.
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